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CENTRAL ‘2DMINISTRATIVE TRIBUNAL B |
HYDERABAD BENCH:AT HYDERABAD,

e

0.ANo, 504792 Date of Decision: 24.7.92
T.A. No,
o i_G‘lY'j:aﬂna . | Petiﬁioher. Y
Mr,S,Lakshma Reddy - e Advocate for
ST . _ .the Petitioner(s}
e A Versus ' ' : :
The Divisional kailwey : -
Manager, Guntgkal and o :
- Ql--b-!_‘-fq‘;- . -~ ) o | Respondentn
- - : ' -
Mr, J.i.Gopal hao . Advocate for
‘ the Respondent
“(s)
" CORAM;
ad THE HON'BLE MR. §,BAIAGUD ~AMAK TAN, MEM3 2k (ADIAV. )
THE HON'BLE MR.C.J.KOY, MIM3LE (JUDL.)-
1. Whether Reporters of local papers méy
be allowed to see the Judgment ?
2. To be referréd to the Reporters or not 2
3, whether their Lordships wish to see the fair
copy of the Judgment 2
4. Whether it needs to be circilated o “{3‘
to other Benches of the Tribunal ?
5. Remarks of Vice Chairman on Columns
1,2,4(To be-submitted to Hon'ble J

Vice=Chajrman where he is not on the
Bench.)
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' IN THE CENTRAL ADiiINISTKATIVE TRIBUNAL i HYDERABAD BENCH
AT HYDEKASAD L
0.A,N0,504,/92 Date of Order: 24,7.1992. B
BETWEEN ;
B.Gurrappa . .. Applicant.
AND
i ' AT I&.‘:
1, Divisicnal kailway Manager, <.~ e R
South Central kailway, o g
“.~Guntakal." )
.'-' *“I‘
2. Senior Divisional Personnel-Offiéér, : C
South Central kailway, ey
.- Guntakal, “* ,. Respondents.
Bounsel for the Applicant .. Mr, S.Rajeswara Reddy £
Mr,S.lakshma Reddy
Counsel for the Respondents ‘ .. Mr, J.R.Gopal Rao

CORAM :

HON'BLE SHRI R,BALASUBLAMANIAN, MEMBER (ADMN, )

HON'*BLE SHRI C.J.LOY, MEM3ER (JUDL. )

(Order of the Division Bench delivered by

Hon'ble Shri “,.,Balasubramanian, Member (Admn, ) ).

.C.2




The prayer in this application is to Steppirg up.
of the pay of the applicant on par with his Junior Sri V.S5nder-
kaj. At the ﬁime of the admission hearing Mr.S.Rejeswar Reddy
on behalf of Mr.é.Lakshma Reddy, learned counsel for ithe
applicant produced the senjority list of the applicant also,
In the list that was shown thex applicant is at 2,N0.96 and
Mr,V.Sunder kaj is shown 2t $.No.98. We also find that the
applicant preferred a representation dated 18,2,1992 addressed
to Senior Divisional Personnel,Officer in which ne has made
the same reqguest &s the prayer in the‘OA, tHleard Mr.J.R.GOpaI Rau

learned counsel for the respondents,

2. We direct the iespondents to dispose Qf the
representéation datec 18,2,1992 within & period of 2 mmbthé
from the date of the .receipt of the order, The applicant is
. Still aggrieved he will be at liberty to approach this
| Tribtnal afresh, The OA is diSposed of at the aémission

stage with no order as to costs,

(R.BALASUBRAMANIAN) - (C.Jfgé:?A7 _ 1

Member (Admn, ) Member (Judl.)

" W

Dated s 24th Jui§:3992.

) - - Deputy Registr r{J)
(Dictated in the Open Jourt)

1. The Dpivisional Railway Manager, S.C,Rly, Guntakal, '
2. The Senior Divisional Personnel Officer, sS.C,Rly, Guntakal.
3. One copy to Mr.S.Lakshma Reddy, Advocate, 3-4-548/3,

=@ -'behind YMCA, Narayanaguda, Hyderabad.
4, One copy to Mr.J.R.Gopal Rao, sSC for Rlys CAT. Hyd
5. One spare c0py.

pvm,



